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FOURTEENTH KERALA LEGISLATIVE ASSEMBLY

Fourth Session
BULLETIN—PART I

(Brief Record of Proceedings)
Thursday, May 4, 2017
No. 63
The Assembly met at 8.30 a.m. with Mr, Speaker in the Chair.

Questions:

Four questions in the list of questions posted for the day were
answered orally.

Adjournment Motion:

After hearing the Minister for Revenue and Housing and the Minister
for Water Resources the Speaker withheld consent to the moving of an
adjournment motion given notice of by Shri Adoor Prakash and two other
Members regarding the serious situation reported to have arisen due to the
alleged inactiveness of the government in solving the severe drinking water

scarcity in the State.
Calling Attention:

(1) Shri T. V. Rajesh called the attention of the Minister for Ports,
Museums and Archaeology to the necessity to complete the
construction of the Azhikkal port in a time- bound manner. The

Minister made a statement thereto.

(2} Shri T. A. Ahammed Kabeer called the attention of the Minister
for Education to the necessity for revamping the self-financing
education sector of the State. The Chief Minister made a

statement thereto.
KNPP. 933/2017(ii).



The matters raised by Members Under Rule 304:

The matters raised in the House by Members Under Rule 304 are listed

The Ministers concerned made statements on the respective subjects.
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Presentation of Report:

The Sixth Report of the Committee on Private Members' Bills and

Resolutions was presented.
Financial Business:

Discussion and Voting on Demands for Grants in the Budget for t

Financial Year 2017-18

PR. T. M. Thomas Isaac, Minister for Finance and Coir moved
Demand No. V—Agricultural Income Tax and Sales Tax for the amount shown
against column 7 in the list of Demands for Gramnts. Shri E. Chandrasekharan,
Minister for Revenue and Housing moved Demand No. Vi—Land Revenue,
XIDistrict  Administration and  Miscellaneous, XXI—Housing and
XXVI—Relief on Account of Natural Calamities for the amounts shown
respectively against them under column number 7 in the list of Demands

for Grants,

The Minister for Finance and Coir laid on the Table statements under

Rule 236(3) with regard to the above Demands.

Cut motion numbers 2, 4, 6, 9, 10,14, 17, 19, 22, and 24 in the list of
cut motions for Demand No. V, Cut motion numbers 4, 6, 8, 9, 13, 14, 15, 18,
20, 21 and 22 in the list of cut motions for Demand No. VI, Cut motion humbers
1, 2, 5 6, 9, 12,14, 1519, 20, 21, and 23 in the list of cut motions for
Demand No. XI, Cut motion numbers 4, 5, 6, 9, 10, 12, 13, 15, 186,
17, 18, and 21 in the list of cut mations for Demand No. XXI and Cut motion
numbers 3, 4, 7, 9, 10, 13, 15, 16, 17, 20 and 23 in the list of cut motions

for Demand No. XX VI were moved.
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The foliowing Members took part in the discussion:

Smt, P. Aisha Potty

Shri K. Muraleedharan

»  E.K. Vijayan

" P. Ubaidulia

" N. Vijayan Pillai

»  Purushan Kadalundy
DR. N, Jayaraj

Shri D. K. Murali

» P. C. George

»  C.K. Hareendran

»  Sunny Joseph

- O.R Kelu

» M. Ummer

v Mullakkara Retnakaran
. K. D. Prasenan

»  Thiruvanchoor Radhakrishnan.

Shri E. Chandrasekharan, the Minister for Revenue and Housing,
Shri Pinarayi Vijayan, the Chief Minister and Shri Kadakampally Surendran,
the Minister for Co-operation, Tourism and Devaswom replied to the points
raised in the discussion. The cut motions moved were declared lost. Then the
Demand Ne. V, VI, XI, XXI, and XXVI were put into vote and passed.

The House adjourned at 3.58 pm 10 meet again at 8.30 am on
Friday May 5, 2017.

- V. K. BABU PRAKASH,
Secretary.



